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HON’BLE SHRI SHANKER RAJU, JUDICIAL MEMBER
HON’BLE SHRI R.K. UPADHYAYA, ADMINISTRATIVE MEMBER

Balrad
5/¢ Shri Dharam Singh,
R/c Viilagse & Fost Offics,
Shidipur Lauo, District Jhajjar,
{Haryanaj. L sPatitionser
{By Advocata : 5Shri Gyanander Srivastava Tor
Shri 5.K. Gupta;
V&rsus
1. 5hirt R.C. Sharma,
Chiaf Fire GTTicer,
Delhi Fire Servics, Fire Headguarters,
Connaught Circus, New beini.
2. Shiri Amarnath,
Chairman, Delhi Subordinats S&rvicss
Salsction Board,
Yarkardooma Institutional Arsa,
Behind Karkardcoma Courts,
Geini-11C G82. . ... REEpONdents
{By Advocate : 5Shri Vijay Fanditaj

- ORDER (ORAL)

SHRI_SHANKER RAJU, JUDICIAL MEMBER:
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(R.K. UPADHYAYA)
ADMINISTRATIVE MEMBER




